
CENTRAL ADViiN STRATIVE TRItAL ALLAHAD ffELCH  

411.ahabad this the 	1944r\  day of icorr-41.--f 	1994. 

Hon'ble Mr. Justice B.C. saksera, Vice—Chairman 
Hon'ble Mr. K. Muthukumar, Administrative Member 

Original Apolicc,tion no. 83 of 1992. 

1. Dilip Ku 
e4 uarter 

2. Fradeep 
367/322 

Frakash, Guard, Railw 
nagar, Allahabad. 

Kumar Yadav, S o Sri K.L. Yadav, R/o 
Mohatshimaanj Allahaad. 

mar,S/o sri Oth 
no. 511B, L611 

.... Applicants 

Counsel for the ipplicant Sri ;;unit Rai 

Vers 

1. The Uni n of India through the General Manager, 

N. 	Baroda House, New Delhi. 

2. The Div• sional Railwa Manager, Northern Railway, 

Allahab d. 

3. Tne senior Divisional Commercial superintendent 
N. Rly Allahabad. 

y 

4. The senor Divisional 
AlLaha ad. 

5. The se for Divisional 
Allahabad. 

personnel Officer, 	Rly 

Accounts ufficer, 	hly, 

Respond,nts 

s sii A.V. Srivastava/ . M.athur Counsel for the Responden 
sri B.B. Pa 1. 

Alon•w 

Original Ap, lication no. 

1. 	subhas Chandra, 5/0 
Distt. Alahabad. 

th 

06 of 1994 

Sri Raja Ray,, R/o 407, Rajapur 

2. 	siricAa  Lfir, 	 rasad, R/o 317, K D.S.A. Ground 

Ver us 

Jhe n on of ;ndia through the 	rana)er 
Rly 	 House, New Deihl. 

The Divisional Rail y 14anager, N. Rly Allahabad. 

■ 
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3. 	The senior Divisional Com,ercial, Supeaintendent 
N. Rly Allahabad. 

Respondents 

	

3. 	Original Application no. 110 of 1993 

	

1. 	Syed Nizam Hussain, s/o Syed All Has an, A/a 29 yrt. 
R/o Mohalla Chiktdli, P.S. Hussaindbad, P.O. 
Japla, District Palayum. 

	

2. 	RaQubir Sharan Kharwar, S/o Sri S. Sunder, A/a 33 Yrs 
R/o 877—A Shastri Colony, Distt mugalsarai. 

Applicants 

Vers us 

1. Jnion of India, through General Manager, P. LAy 
Railway Board, Baroda House, New Deir.i. 

2. Hou 
ahief Commercial Superintendent, N. Ely Baroda 

se. New Deini. 

3. Divisional Railway Manager, Northern Railway 
Nawab Yusuf Road, Allahabad. 

4. Seni3r Divisinal Comercial superintenden/, 
N. Rly Nawab Yusuf Road Allahabad. 

Respondents 

	

4. 	Original Application no. 39 of 93 

1. Nirala Singh, S/0 	Singh, a/a 30 Yrs, H/p 
Ram Basic Vidalaya, Darganj, Allahabad. 

2. Tarak lath Pandey, S/o B.D. Pandey, A/6 30 Yrs. 
R/o Village Kewalpur, Post Beri—Visa, District 
Varanasi. 

3. Kamla Kant Shukla, S/o P.N. shukla, R/o Ram Basic 
Vidyalaya, Daraganj, fillahabad. 

4. Amer Sath, s/o Mangru, R/o Ram Basic Vidyalaya 
Daraganj, Allahabad. 

	

5 	Sushil Kumar Tripathi, S/0 K.S. Tripathi, R/o 
VilLage LaKshagrah, post Lakshagarh (Handia), 
Distt. Allahabad. 

6. 	Shyam Shanker shukla, s/o Sri L.6. shukla, R/o 
Vaishno Ashram Ram Basic Vidyalaya, Daraganj Distt. 
Allahabad. 

"pplicants. 

Versus 

1. 	Union of India through General Aianager Northern 

Railway, Baroda House, New Delhi. ,\ 



• 

3. 	Division 1 Railway Man er, N. Rly, Allahabad. 

is ... Applica 

Rly 1. 	inicn o India thrugh Genral Manager N. Rly, 
Boatd B roda House New Delhi. 

• 2. 	Chief Co. mercial superintenent, Northern Railway 
Baroda House, New Delhi. 

4. 	Senior D visional Comm cial supreintendent 
N. rely A lahabad. 

5. 	Original 

1. 	Fazal Ka 
House no 

2, 	Ajay Kas 
Avenue, 

Application no. 33/ of 19?3 

im. -/o :Lchd. adim, R/o Village Chakiya, 
104/241 Rpos 0fice 3.P.O. Distt. Allahabad. 

shyap, R/o 63 J.K. Fourth 
ailway Colony Smith Road, Allahabad. 
yap, 3/0  F.S. 

Versus 

1.  

2. i -  Chief 
House 

India, throigh 3eneral ::,ana3,er, Northern 
Railway goardiBaroda House N. Delhi. 

Commercial superThtendent, 	'Rly Barodd 
New Delhi. 

Union of 
Rai flea y, 

3. Division _1 Railway !,anager, - Northern Railway_ 
Allahabad. 

Senior 
Norther 

visional Commercial superintendent., 
Railway Nawab Yusuf Road Allahabad. 

4.  

.... Respondents. 

6. Crigina Apoli cation no. 32 cf 1993 

1. Qamrul H,san, A/a 29 As S/0 Late Sri S.N. Ha 
R/c 121Dariyabad, Jogighat, ,ilahabad. 

Applica 

Versus 

2. Chief Commrcial superintendent, N. Rly Baroda.  
House, !e': Delhi. 

an, 

... Respondents 
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3. Divisional Eailway Manager, Northern•Railway, 
Nawab Yuai Road, Allahabad. 

4. Senior Divisional Commercial Superintendent, 
Northern 'n al Tway Allahabad. 

....Resp ,ndents 

7. 	Original A pplication no. 1782 cf 1992 

1. 	Vinod Kumar Sharma, -/o Shri Chabi Lal, 11/o 17/A 
Lahia Marg, Allahabad. 

• • • ;pli cant 

Versus 

The Union of India through the Chairman RailwaY_ 
Board, New Delhi. 

2. The ;general manager N. Rly Baroda House, New Delh:. 
0 

3. The Divisional Railway Manager, N. Rly Allatibad. 

Respondents 

8. 	Original Application no. 1534 of 1992 

1. St) /am Ndrain Singh, 3/0 R.N. Singh, R/o gill a, Post 
Distt. Baksur, Bihar. 

2. Ravindia Tripathi S/o Sri S.C. Tripathi, R/o 
1/111. Dharampur Ghurwa, Tehsil phoolpur Allahabad. 

3. Ram Bharat, s/o .3irdhari Lal, R/o Deogalpur, Post 
Ma 	Mau Alma Distt. Allahaad. 

4nli cant 

Versus 

1. Union of India, through Secretary Ra:A.w.L.y Board, 
Rafi 1.;arg, New Delhi. 

2. General manager, Northern Railway, Railway Bhawan 

(Baroda HOU5)) New Delhi. 
5 



Versus 

Chief ommercial sup 
(Barod. House) New D 

Divisi nal Railway 
D.R.M. Office Nawab 

Senior 
D.R.M. 

9. 	Origin 1 Application 

intendent. N. ij.y Rai Bhawan 
hi. 

lager, Northern Railw 
usuf Road, Allahabad. 

Respon ants 

no.352 of 1992 

ap ur 

Divisional Co ercial Superintendent 
Office, Allahabad. 

N. Rly 

1. 	Rajend a prasad Pand y, S/0 Sri S.P. Pandey 
R/o Vi 1 Nanhoopur, p.o. Pahara, Distt. Mir 

1 

... Applicant 

rough :3eneral Manager, N. .c,ly 

2. 	The DiVisional Railway Manager, N. Rly Alla abad. 

Senior Divisional commercial Supdt. N. -1AlY 
Office Allarlabad. 

.... Respondents 

10. Origi 

1. Rai,n 
Gandh 

2. flames 
Luker 

al Applicatio no. 4)0 of 1994. 

ra Kumar, S/o 
Nagar, Mutth 

Chand, s/o 
Gnj, Distt. 

Sri 	Jaisawal, R/o 225 
gan j, Distt. Allahabad i  

i Late Hari Lal, hi° 19/216 
llaabad. 

... Applicants 

Vers u 

I. 	The j 
N. R1 

ion of India t hrough the General Man -;,er 
Raroda House New Delhi. 

2. 	Divisional Railway Sana , er, N. Hly Allahabad. 

Senior Divisional ommervial Superintende 
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N. Fly, Allahabad. 

0, 

R4sponder.ts 

11. Original Application no. 400 of 1994 

1. 	Ram Niranjan Singh, A/a 38 yrs, S/c Sri 
R/o 183-Alopibagh, Allahabad. 

R.N. Sind;I 
74 

2. Km. Shashi Srivastava, A/A 26 Yrs, D/0 Sri V.N. 
Srivastava, R/o 1 Dhinghwas Khothi, Alopibagh, 

Allahabad. 

3. Dinesh Kumar, A/a 	Yrs, S/o Sri G.S. Lal Srivastava 

R/o Villae & Post Sindhora, Distt. mirzapur. 

Applicants 

	

1. 	Jnion Of India, thifluqh General-nenag±r, -Northern 

Railway, Railway Board, Baroda House. N. Delhi 

	

2. 	Chief Personnel Officer, N. Hly, Baroda HouseAP 
"ew Delhi, 

3. 

... Respondents. 

12. Original Application no. 399 of 1994 

1. Kadir ,Ahmed, s/o Sri Abdul 3hafoor Khan, A/a 30 Yrs 

R/0 182/K/I, A.D.A Colony -Aajrr)opur Allahabad. 

2. Bri josh Presad, S/b Sri Narain prasad, A/a 26 Yrs, 
93-atiyara Roadm Alopibagh A ilaabad. 

3. Kamleth Singh, 6/o Sri R-m Bali Singh, a/a 37 Yrs, 
R/c 129 Alopibagh, Allahabad. 

4. Rajesh Kumar, s/o Narain Prasad, a/a 28 Yrs, R/o 
544 Colonelganj, Allahabad. 

5. Arun Kant Srivaseva, Sip sr M.P. Srivastava, 
a/a 3:: Yrs R/o Azad Square, imbaqh, Allahabad. 

6. Km. Vibha Sarswat, D/0 S.R. ..rswat, a/a 32 Yrs 
R/o 133-BC, Leader Road, Railv.ay Colony .Allahabad. 

7. Km. Abha Sarswat, Dio S.R. sarswat, a/a 27 Yrs 

4tpd\l, 

Divisional Railway ;,:ana.lcr, Northern Railway, Nawab 
Yusuf Road, Allahabad. 

4. 	senior Divisional Commercial superintendert 
N. Rly, Allahabad. 
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R/o 133—BC, ead Road, Rai way Colony, Allahabad. 

8. 	Ravi sh nkar srivasta a, 3/0 Sri Prem Kumar, 
Ala 26 rs, R/J 130— f 51—L Rajroop—pur, 
Allahab d. 

versus 

1. Jnion o India throu 
Railway Board, Barod 

2. Chief p rsonnel Offi 
ew De hi. 

3. Divisio 1.31 Railway :it 

4. Senior Divisional Go 
is.awab usuf Road, Al 

... Applicant 

General Manager, N. 
House, New Delhi. 

r, N. Rly Baroda House 

::er, N. Rly, A llah 

ercial superintendent N. Rly 
nabad. 

bad. 

Respono nts 

13. Origin .1 Application o. 397 of 1994 

1. Piyush Kumar Dwivedi 	o K.K. DwivE di, A/a 9 Yrs 
R/o50—A .:adhwapur Alla abad. 

2. Ramesh saran S/s Har shanker Lal, A /a 34 
R/o G-27/273— 	Indian Pris'7 Colony Jagatga 
Varana 

3. Rajeev Kumar Srivastava, S/0 P.M. Lal, a/a 30 Yrs 
R/0 CF 63/209—A Chot Piyarie Districi, Varanasi 

4. Amulya Kumar Gupta, 10 Sri N.K. Gupta, a/a 30 Yrs 
R/o 17 Furana Katra AllehabA. 

5. Surend a Kumar s/o K Lal a/a 30 Yrs, R/o V 11. & 
Post H limpur, Dist 	Varanasi. 

rs 
J, 

6. Rakesh 
A/a 26 
Allaha 

Behaii Srivas ava, S/0 K.B. Srivasta a, 
Yrs, R/o 12 L as—Ki—satti, Khuladbad 
ad. 

/ 33 Yrs 7. 	Priya ant srivata\, 	S/o Sri A.N. Lal, 
R/o S— /64-2G Chupe cur, Distt. Varanasi. 

8. Pravee 
3/13—K 
Varana 

Kumar 3/o S 
8, Nawalpur 
i. 

..prakesh, Ala 28 Yrs R/o Shi 
lony, Y,eerapur gasahie-,  

• • • Applicants 

u- 	\  

- 



1/ 8  

1. Union of India, through General Managenk, N. Rly, 
Railway Board, Baroda House. New TT,elhi. 

2. Chief Personnel Officer, Northern Railway, Baroda 
House, New Delhi. 

3. Divisional Railway Manager, Northern Railway, Nawab 
Yus-urfl. 	Allahabad. 

4. Senior Divisional Commercial Superintendent 	Rly 
Nawab Yusuf Road, Allahabad. 

• Respondents. 

14. Original A pplicatipr no. 1702 of 93 

1. Rajendra PI:asad , A/a 24 Yrs, S/o Sri Raj B&hadur 
Singh, R/o Vill Khapati, Post Khapatia, Distt 
AllahaLad. 

2. Dharam Pal Singh, A/e 32 Yrs, S/o L.R. Singh, R/o 
Vi 11. Ghambir Singh Fur (Sawcan) P.O. Aurai, 
Distt. Varanasi. 

3. Mahesh Prasad, A/a 35 Yrs, s/o Sri R6mji Prasad 
R/o Mohalla :arsurampur, Post Mughalsarai, Distt .  
Varanasi. 

4. 'Munna Lal, A/a 29 Yrs, S/c Sri Cheddi Rani R/o 
Vi 11 Chandhasi (Khuswaha Besti) Post Chandhasi, 

Mugalsaria. Distt. Varanasi. 

• Applicants 

hers us 

1. Union of India, through General manager, N. Rly 
Baroda House, New Delhi. 

2. Chief Commercial Superintendent, N. Rly, Baroda 
House, New Delhi. 

3. Di visional Railway manager, 	Rly Nawa b Yusuf Road, 
Allah bad. 

4. senior Divisional Commercial Superintendent, DRM 
Office, Allahab,;d. 

• liepondents 

15. Original A )•lication no. 1227 of 1993 

1. 	Lal Bahadur, S/o Sri jhanna, A/a 28 Yrs, R/o viii 

• 



a 
Bhawarohi, F. 

2. Kishori 
P.O. Si 

3. Eorilal 
P.O. Si 

4.  Dinesh 
Rio Vi 1 

5. Ram Sub 
vill Mu 

6. Sunil K 
r/o B.P 
Mughals 

// 9  //, 

. Sindhaur, Elx.stt. 1,',irzavur 

al, sio jhanna. :), A/a 32 Yrs R/0 Vi 11. Bhawaro 
dhaur, District •Mirzapur.  

s/o Jhanna, A/a 30 Yrs, ii/o Vill F3h warohi, 
dhaur, Distt. Vlirza.ur. 

rasad, s/o Sr -  Shvnath prasad, A /a 2 Yrs 
8. P.O. Baraini, Distt. Mirza ur 

ag, s/o Sri D. Singh, A /a 27 Yrs, R o 
ahuan, p.O. Shikarganj Distt. Varana i. 

mar, s/o Sri $anshi Lal a/a 31 Yeras 
285 Ravi Nag4r Colony, Near Kali Ma it 

rai , "aranasi . 

... Applicants. 

Versus 

1. Union of India through General Manager, N. Rly Rail 
way Boa d Baroda House. New Delhi 

2. Chief Personnel Officer, N. Rly Uaroda Hous 	New 

Delhi. 

Divisional Railway Mana:.?er, Northern Railwa y  
Nawao usuf Road, A 

• Senior Divisional Commercial superintendent 
Rly Navab. Yusuf Road, Allahabad. 

-r.. Respondents 

3.  

4.  

le. 
1.  

2.  

3.  

Origin 

Santos 
R/o Vi 

Rand hi 
P.O. 

Virenc 
post R 

1 Application nc. 873 of 1993 

Kumar DwivedL S/o Late Sri R.M. Doti 
1 & post Sindthora, District P.',irzapu 

c;ingh, s/o S.N. ainyh, r/o Viii Sul 
takhmeld ur Distt. 

a singh, s/oSri S. singh , r/o Viii 
mpurDhamave bitt. Allahabad. 

vedi 

anpur, 

ampur 

J1tend 	Bahadur Singh, s/o sri A.singh, r/ 
vill and post Rampur Dhamava, Distt. Allaha 

5. Ran Vijai Singh, s/0 S.R. singh, r/o vill & pp :7A 
Aarnpu Dhamava, Dist t Allahabad. 

6. Vinay Ku.7:ar singh,$)) ski ;,•.ahesh singh a/a '2 Year 
r/o vill E post Ramiiar, Dhamava, Distt. Al ahabad. 

7. Bodha singh, s/o s:.:i H. Bahadur, r/o vi it .hadpur, 

  

_ 

    

• 
• ad. 
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post Bhitaura, Distt. Fatehpur. 

B. 	nam Kripal Singh s/o sri A . 	 Vill Sahimau),' 
post Bhitaura, Distt. Fatehpur. 

9. Kunwar Rajendra Singh, S/c sri 	Singh, c/o 
Badi Madari, Pc)st Siswan, Distt. Allahabad. 

10. Raghvendra Pratap Singh, s/0 Sri V.Singh r/o vill 
Churiyani, post churiyani Distt; Fatehpur. 

r' 
11. S.C. Mishra, S/0 R.S. Mishra, r/o vill jathi 

Mahiddinpur, Distt. Allahabad. 

12. riardwar, s/o Ram Singh, r/o vill and post Kaunia 
Distt. Azamgarh. 

13. Ajai Kumar Srivastava, s/o sri pte) saheb Lal 
Srivasta':a, r/o Vill E. post sindthora, Hitt. 
Mirxapur. 

14. Anant i-athak, S/o S.N. Pathak, r/o 8-24 
Karelli Allandbdd. 

15. Kunwar Surendra 	S/0 J.B. Singh r/o Vill 
Bell Madari, post Siswan, Distt Allahabad. 

16. Ramesh singh,,s/o M. Singh, r/o vill and post Rampur 1 
Dhamava, Distt A ilahabad. 

17. S.K. Gupta, S/0 K.L. Gupta, r/o 4 HB/107 C'anga "agar 
Colony Varanasi. 

18. Hishamuddin, 	sri Sahauddin, r/o 537—A Ghanshyam 
Nagar Colony Allah bad. 

... Applicants 

Versus 

1. Union of India, through Jeneral manager, N. R1V 
Railw ay Board, Baroda House, N. Delhi. 

2. Chief Personnel Officer, torthern Railway, Baroda 
House, Nw Delhi. 

3. Divisional Railway man.:.ger, Northern Railway, 
Nawab Yusuf Road, Allahabad. 

4. Senior Divisional Commercial superintendent, 
Noethern Railway Allahabad. 

... Respondents 

— - II 



✓ Divisional 

✓ Divisional 

4. The sent 
Allahaba 

5. The Seni 

rsonal Officer, N. R1 

counts Officer, N. R1 

... Respondent 

A, Original 

. 1. 	Mahesp Ku 
Parana Ba 

ppiication n . 779 of 1993 

ar, S/o sri 
hrana, Allaha 'ad. 

... Applicants 

Versus 

eneral Man-ag 
northern Railway, Baroda House, New Delhi. 

1.- 	The Wrion of India thr 

2. The Divisional Railway 
Allahaba 

3. Tne Srni 	Divisional 
Nortnern Railvay 

tanager, Northern Rail 

mmercial Superintendent 
ad. 

12. Original Application no. 46 of 1993 

1. Sanarnat Singh s/o salik Ram dr/o vi 11 Kureh—Khurd, 
P.O. Mug lsarai Distt Mugalsarai. 

2. Om praka 
eta r/o 
Mugalsar 

Sharma, S/o 
i 11 pars huram 

Distt . Mug 

ate Sri puttoo Lal Sharma 
r (sikatia) P.O. 

lasria. 

... Applicants 

1. Union of 
Railway 

2. Chief Pe 
N. Delhi 

Versus 

India, throng 
oard, Baroda 

sonnel Office 

General ManaPier N. Rly 
ouse. "ew Delhi 

N. Rly Baroda House 

3. Division 1 LA.lway Man ger N. Rly Allahabad. 

4. Senior D visional Comm rcial Superintendent, 
Allahaba 

... Respondent 

Application n:. 530 of 1993 

andra, s/o Sri R. charap,r/o vill 
P.S. Raipir, /ehsi Machlishahr, Dist 

. Rly 

ict 

/2 

Original 

1. 	Ramesh C 
Umarganj 
Jaunpur. 

• 
• 
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2. 	satya prakash, s/o 
Rampur sawai, P.O• 
Distt. Jaunpur. 

1/ 

Adhya, a/a 30 yrs rh viil 
R,,jupur, Tehsil Mahlishahr 

3. 
Jamuna prasad, s/o srinath r/o Gopalpur, p.o. Rampur 
Tehsil patii, Distt pratapgarh. 

4. 
Sri Ram Singh s/o sri Murali, a/a 29 yrs r/o 
Vill Behdiul Khurd, P.O. Surwan Misirp ur, 
Tehsil Patti Distt. pratapgarh. 	 41,1r' 

5. Uma shanker, s/o 
sri Chote Lal r/p vill Banbirpur 

P.O. Raipur, Tehsil Machlishahr Distt Jaunpur. 

6. Laxman Singh, S/o 	Murali, 	will Behdaul 

Khurd, p.o. Surwan misirpur, Tehsil Patti 
Distt Pratpgarh. 

Girja Shankar, s/o sri ChhJte Lal A /a 31 yrs 

r/c vill Vanbirpur, 	
Raipur, Tehsil !achlishahr 

Distt. Jaunpur. 

8. Rajendra Prasad, s/o 
Sri Ram Lal, r/oumarganj 

P.O. Raipur, Tehsil Machlishahr, Distt Jaunpur. 

9. Amrit Lal, S/o Sri Rath r$ villUmarganj P.O. 
Raipur, Tehsil Machlishahr District Jaunpur. 

10. Rita —al, Spo Sri Ram ath, r/o vill Umarganj, P.O. 
Raipur, Tehsil Machlishahr, Distt. Jaunpur. 

Aplicants 

Versus • 

1. 
Union of India through General Manaoer, Northern 
Rai lway Rai lway Board, Baroda House , New De lhi 

2. 
Chief Personnel Officer, Northern Railway, Baroda 
House, ever Delhi. 

3. 
Diviiional Railway manager, P. Rly Nawab Yusuf 
Raod Al 1Tha,d. 

4. Seni 	
Divisional Commercial Superintends nt, N.Rly 

Allahaoad. 
Respondents 

ILO. Original Application no. 479 of 1993 

1. 	shiv Shenker, S/o Ram Lakt-kin, 
r/c; vill Denduul Khurd 

Dost ;aura Distt. 1:radii:garb 

Hari Shanker, s/o 
sri Chottey Lal, r/o vill Banvirpur 

post Rampur, Distt Jaunpur. 

3. 	Ram Bahadur, s/o sr- motion Lal, rjo purani Bardahi 

Bazar, post mukundasaganj, Tehsil Patti, Distt. 

pratdpgarh. j3 
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Adhar, r/o village sukhan 4.—  Ram As ey, s/0 sri Ea 
AP 
	 Misirpu 	Post Suvaneal, Tehsil Patti. Ditt P . atapgar 

5. 	Vibha S anker, s/o slA Chottey Lal rjo vill 
Banveer, ur, post R.mpl.lr  Distt Jaunpur. 

Ram Khe i eWan, sio sri Kandhai. r/o vi 11 Sawa Rampur 
POst Sa ai Bika, Distt. Jaunpur. 

 

7. Ram Da adur, S/c sri Ram Abhilash, r/p vi.1 
wiz Kha agrai, post suvnasa, Distt. Pratapga h. 

8. Ramsh,:m :cm , S/0 sri C r ottey Lai, r,' o Danveer ur, 
post Ra :ur Distt. azt n, ur. 

9. Lalji, po sri natap r, A/o viii Me erpur, p s 
Madhupu 	Bistt. Jau ur. 

10. Shesb N-th, s/o sri 	ta Saran , r/p \rill & ost 
Silaud 	Distt. Pra i ...garb. 

Ap lic ant 

VerS is 

1. jnion 
Board 

f India throug General Manager, N. F 
aroda House, New Delhi. 

r, Northern Railway, 5 aroda 2. 	Chief erosnna 1 Of fi c 
House New Delhi. 

Divisi nal Railv.ay, 
Allaha 

alter, Northern Railway 

4. 	senior 
ort he 

Divisional Corhercial superintendent 
n Railway ti llahabad. 

Responde is 

2f. Origin I Application no...416 of 1993 

1. Kishan Singh, sio sr Ram Nagina Singh r/o 
J yard Colony Qr. no 702—C, :.4 ugalsarai , Di , tt. 
Varana 

2. Ramesh S/o sri Ramj r/o vill 8, p.O..parsh Lamp url 
sibtia post !,.-ugais.a ai, Distt. Varanasi. 

3. Ashok umar pandey, /o sri Balmiky pandey /to 
Sibtia 	Parshuramp r P.O. Mugalsarai, Al na:.3ar 
Distt. V,ranasi. 

4. Prem K mar srivasta , 	sri 3.M. Srivast va, 
r/o Loco Colony C.;r. 	. 128—K Mugalsara4 Distt 
Varanasi. 

5. Dilip umar sinha, s o sri Deep N.rain Lal 
R/o Hanur Colony Lr.f no. 694—A .."iugalsarai, Distt. 
Varanz 

 

... Applicants 
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Versus 

1. Union of India through General Manager, N. Rly 
RaillY Board, Barcda House, New D-lhi. 

2. Chief Personnel Officer, Northern Railway, Baroda 
N.3use, Eew Delhi. 

Divisional Railway ,",ana',Jer, Northern Railway 
Allahabad. 

4. 	sr-for Divisional Commercial Superintendent, Northern 
Railway, Nawab Yusuf Road, Allahehad. 

1-iespongents 

2,0  Original Application no. 1006 of 1992 

1. 	Santosh Kumar s/o sri B.G. Sharma, r/o 146-A Loco 
colony Aliarh. 

... Applicant 

Versus 

1. 	Unif,n of India through the :;eneral man:..ger, N. Rly 
3aroda House, New Delhi. 

2. 	Divisional Railway Manager, N. Hly Allahabad. 

3. 	Seior Divisiorlal Commercial SuperintEndent, N. Riy 
Alluhabad. 

... Respondents 

2;. uri gina 1 	pp lic ti on no. 1303/92 

1. tishil Kumar pandey, :3/c PtR.N. pandey, 
60 Bhendari Sttion Rd. JaunPur. 

2. Sr6t. .;yoti Saxena, v./o Sri h. Saxena, 99/333, sisaau 
Badha Ghauraha, Knpur. 

ApplicL-Alts. 

Vers us 

1. Union of India through General manager, N. Rly 
Baroda House, New Delhi. 

2. The Divisional Rai Tway Maneer, Northern R3i lway 

is 

• 
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Allahab d. 

3. 	The scni or ;ivisional 
DRM Off— ce. Allahabad 

ommercial Supdt. N. 

Hesponden s 

24. Origina 

1. Indu pr 
94/1A G 

2. Smt. 
62. Bhal 

Application 

bha pander, W 
lld Bazar Til 

11!!77 4  '1:19ra, 
dari stalon 

. 1715/92 

sri S.N. pandey, r 
rganj. Allahabad. 

Sri 0.P Mishra, r/o 
d, Jaunpur. 

Applicant 

Versus 

India through :;eneral Manager, N. 
Borada ouse, New Del i. 

2. Division -1 Railway Ma ger, N. Rly A llandbad 

3. Senior 	visional Com, 
Office Allahabad. 

... Respondent 

24T Original Application 	. 13V93 

1. Kripa Sh- nkar, Slo Sri V. Nath, Vi 11 	 ura 
P.O. Ram Nagar, Distt. Allahabad 

2. Umesh Chandra, 6/0 sri S. Prasad, R/o Vill Ti ari 
P.O. Bha 	Hitar, Dis t. Allahabad. 

Applic,,nts 

Versus 

1. Union of India through General Manager N. illy 
Baroda Huse. New Del 

2. Divisional Railway Manager, N. Rly, Allahabad 

1. 	Union of 

rcial Supdt. N. Rly D 

• 

Sr. Divi 
Offi 

ional Commerc -1 Superintendent, N. 
e Allahaba,j. 

\\ ... Respondents 



a 
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26. Original Ap lication no. 514/93 

1. Sri Krishna ';,and Pathak, 3/o Sri T. Pathak, r/o 
vill. Amaon, P.O. Sahiblanj, Distt. Varanasi 

2. suhit_  De, -s/o S.K. De, r/o 	Kutir, station 

Road, Jaunpur. 

Applicant 

Versus 

1. 	Jr ion of India through ,;eneral Manager N. Rly 
Baroda House, Nev; Delhi. 

2. 	Divisional Railway manager, N. Hly, Allahabad. 

3 	Sr. Divisional Superintendent Commercial N. Rly 
DRM Office, Allahabad. 

Respond,,, nts 

Applicaion no. 777/93 

1. 	SaltYa Prakash Mishra, s/o Sri R.S. Mishra, R/0 
176 Krishna Nagar, Keedoanj, Allahabad. 

	

... 	Applicant • 

Versus 

1. Union Of India through 6eneral manager, N. Rly 
Baroda House New Delhi. 

2. ThE Divisional Railway Manager, N. Rly A llahabad. 

3. Sr.Divisional Commercial superintendent , N. Rly 
DRM affice Allahabad. 

rtes onL:erts 

2%. 	Original I. ppliccdon no. ,b7/93 

1. 	ShcLhi Kumar !;.ishra, S/0 R.A. Mishra, r/o Vill 
Ghatwa ,ost r;archana, 	Korchana, Distt ,-,11akabad. 

present address 134— Tula Hari Bagh A llaha:Jao. 

3. 	Fla_endra prasad .jhsra, s/o r 	D.P. Mishra 
Vi it Kasidahan, P)st Nathaipur 	Distt. Varanasi 

	

AnDop Singh, S/o sr' 3.i. '1:jr-11), 	Vi11. and P.U. 

Bhojpur, F.S. Antoo, Distt. Prata,)garh. 

AppLicLts 

Versus 

• • • 



... Applicant 

Igh General ;:tanager N. R 
lhi. 

%lenager, N. Rly Allah bad. 

orrniercial t.",anager, N. 

... Respond nts 

ly 

. 	Union o 
Barcda 

Divisic 
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"India throug 
ouse, New Del 

al Railway Al 

General anager, N..Rly 

ager, N. Rly Allahabac 

Senior 
Allahab 

SE. nior 
Railway 

ivisinal Comm,  vial Superintendent N. Rly 

d. 

ivisional Per onnal Officer, Norther 
Allahabad. 

S,,7nior ivisional Ac 
Allahabad. 

unts Officer N. Rly 

Asspcndent 

2q. Origin 1 Application 

1. 	Rajesh Kumar Tripath 
R/o-.35 7/1, jayanti 

1028/93 

S/0 Sri R. iripathi 
ur, Dhumaggang kllohab• d. 

... Applicant 

VersJs 

f India through :3cneral Manage r N. 

House, N. De 

4. • 
	Divisional Railway:eager, N. Rly Allahcba 

3. 	senio Divisional C 	ercial Manager, N. 

DRM. flice Allahab 
... Responds 

Union 
Baroda 

is 

36. Origi al Applicatio 

1. 	shiv •rakash Dubey 
Nawepura (Kakraha) 

no. 1243/93 

S/0 S.D. Dwivedi, r/o rill. 
.0. Fatehpur, Distt. M u. 

1. Jnio 
Bar° 

2. Divi 

J. Se ni 
Alla 

Vers 

of India thr 
a House. New 

Tonal Railway 

r Divisional 
abad. 

6 
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3j. Original Application no. 1362/92 

1. Pawan Kumar Pandey, s/o Sri S.S. Pandey, R/o 161/5 
A, Azad Nagar, South :Aalaka, Allahabad. 

2. Arun Kumar Singh, S/o Late Sri Ramkant Singh, R/o 
Vill./P.O. Kaju, Allahabad. 

• 

... Applicant 

Versus 

1. Union of India through ,eneral. Manager N. Rly 
Baroda Hoase. New Delhi. 

2. Divisional Railway .:,anager, N. Rly Allahabad. 

a. 	Sr. :Divisional Commercial, superintendent N. Rly 
A ilahabad. 	. 

Respondents 

32, Original Application no. 1511/92 

Suresh KUmbr Srivastava, s/o Sri R.K.L. Srivastava 
r/o 36,060, Judhwal, Tilharganj Allahabad. 

... Applicant 

Vers us 

1. Th4 Union of India through General Manage r  N  • 
Baroda House. New Delhi. 

Rly 

2. Divisional Railway f.lanager, N. Rly Alla 

3. Sr 
Al 

Divisional Commercial Supdt. N. —1-R v  711M Office 
ahabd. 

... Res Jc. ndents 

3;. Original Application nc. 1609/92 

1. Sharda Babu, s/o Ghssit Lal, R/o 
Aliahabad. 

65, Nakhas Kona, 

2. Asrar Ahmad, S/o Sri Ahrar Ahma 4 r/o 553 Attarsuiya 
Allahabad. 

Applicant 

Versus 



Union of India though 	neral Manager Dd. Rly 
Alla ha ba 

2. Division - Railway Man (2;e1 , N. hly Allahabad. 

3. Sr. Divi ional Ccmmerc .1 Supdt. N. Rly A lla abad. 

... Respondents 

34. Original Application n;. 1628/92 

1. 	Vijai Ku; gar Sinha, S/o sri D.N. Lal, r/o Hapa 
Colony C . no. 694—A M ghalsarai. 

2. Broil Ku 
693—B Ha 

3. Narayan 
131-3H, 
Allaneba 

,ar Sinha, s/o sri V.N. Lal, i /o Cr. no. 
ur Colony Mug lsarai. 

att Dubey, S/ Late Sri K.D, Dubey, r/o 
first Avenue, ailway Colony, smith Road 

... Applicants 

Versus 

1. Union of 
Baroda H 

India:, through General Manager, N. 
use. New 1>, 1 

2. Chief Co mercial super ntendent, N. Rly Barod House 
New Delhi . 

3. Division 1 Raili!ay gananger, N. Fly Allahabad 

4. Sr. Divi ional Co 	c al Supdt. N. lily Allah bad. 

... Respondents 

35. Original AppliczAion n . 166V92 

1. 	Mithksh Kumar :',',Lshra, Sic Sri H, R. t.Ishra 
r/p 41—C Eaghambari Rol  d, Tilak Nagar, Allaha •a . 

2. 	Sharad D 
C/o G.P. 
Nthru Ro 

yani, s/o Lat Sri G.P. Dhaydni, r/o 
Dhayani, Pra h Sangit Samiti, 12—C amla 
d, Alldhabdd. 

3. 	Ram ji Ye . ma , S/0 Sri I,  . \'erma r/o House no 
173/B ha lv.ay Colony 	. i Subedarganj, Allah bad. 

,-;ppli cants 
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Versus 
- 

110 

4. Sr. Divisional Co:rimercial Supdt. N. Rly Alldhabad. 

-.-espondents. 

344 Original Application no. 17/3/92 

1. 
Vinod Kumr S/0 Sri R.Y. Ram, r/o C 757, GTB Nagar 

areli A116habad. 

2. Virendra Kumar, Sio sri. R.S. Rat} Rio 2VB/76/C/ 

1003, Allapur, Allahabad. 

Sanjay Kumar Srivastava, s/o 
;xi R.P. srivstava 

r/o 140B/5A, Chakia, P.O. GTB Nagar, Allahabad. 

Applicar i,  

Vers us 

	

1. 	;ini;n of India through General Mana ,ler, N. 

NeW Delhi. 

The Divisional Railway t4andger, 	Rly Alldhabad ,  

3. s1. Divisional Gompll. Supdt. Northern Railway 
Dt.', Office All&habOd. 

hesondnts 

	

3 	OriginalA pplication no. 1821/2 

-L • 	sudhir Kumr isto 
sri HridayaiNarain south f Janta 

Road, 	
Yar, Distt. Patna, present Address. 

101 Arland Bagh did Baiharana 

Applicant 

Vers us 

	

1. 	
jnion of India through General ganaQer, N. 1-,14 

Baroda H'-'use, New Delhi. 

2., Chief Commercial superintendent, N. Rly Baroda 
House New Delhi. 

	

3. 	Divisional Railway N',anager N. Rly 
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i. jnion cf 
Baroda H 

India through 
use. New Delh 

2. 	Division 

3. Sr. 

4. sr. 

5. Sr. 

Divi 

Di vi 

Di vi 

1 Raily 

Tonal Commerc 

icnal Fersonn 

Tonal Account 

kneral Manager, N. Rly 

per, N.Rly Allahabad. 

ri Supdt.. hly Allaha ad. 

1 Officer N. Rly Allah bad. 

Officer, N. Rly Allah bad. 

Respondent 

36. Origina Application o. 1822/92 

1. 	 s/o Sri 	Srivestava, i/o 101, 

Old F:ai arana Allahab d 
Aplicent 

1. 	jnion of India throug the 
Baroda 	 Allahabad. 

Vers us 

Gencr l w,ane.:er, 

2. isio 

3. sr. Dvi 

4. Sr. Di' 

5. S. Di 

al Railway 

sional Comer 

isional Perso 

isional ACCOU 

Illager, N. Bly Allahabad 

supdt. N. Rly. All- habad. 

Officer, N. H.ly Allahabad. 

Officer, N. Rly Allahabad. 

Responden 

37. Origin: 1 Applicaion o. 1825/92 

1. Virend a pretap Sing , S/0.11.. Sing. 	R/o ::iurehan, 

Post S ikarganj, Dis t. varanasi. 

2. Virend e Dahadur Sin'h, s/o sli BsB. Singh, R/o 

3.  

4.  

5.  

6.  

Vill Frempur, post •hakia, Distt. Varanasi. 

Mohan erased, S/o sri Lalji, Rio Viii murah n, Pos 

shika_oanj, Distt. 	ranasi. 

Brij r aj Yadav, s/o ri B,R. Yadav, R/o Vi 1 
murah n, post shika ianj, Distt. Varanasi. 

Krish.a Murari, Sin 1, s/o Sri R. Murat, r o 
Kan, post shikarganj, Distt. Varanasi. 

suren tra .latap sin 
prem, rpost chakia 

h, s/o Sri R.B. Singh, R/o Vii 
i tt. Varandsi. 
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Vers us 

1. Union of India through ",ilieneral iv'.anager, N. Rly 
Baroda House New Delhi, 

2. chief Commercial superintendent, Rly Baroda 
House New Delhi. 

3. Divisional Hallway ;'.'.anager, N. ;lay Allahabad. 

4, 	Sr. Divisional Commercial Superintendent , 
Rly, Allahabad. 

• • • Respondents 

40. Origina I Applicati on no. 1231/92 

1. Alok KaH-Jr.sinha, 	Sri 	Sirha, r/o 233, 

Jld Bairahana, Allahabad. 

2. , s/c.) sr, urn rakes h, r/o :56/ _3 
Bhawapur, 	 A llahabi,(, 

• • • 

Vers us 

	

1. 	Union of India through:ieneral 1,..anager, N. Rly 
paroda House, New D' lhi. 

	

2, 	bivisional Railway`,tanager, N. Rly Allahabaa, 

Sr. Divisional Commercial Supdt. N. Rly A llahabad. 

Eespendc nts 

44. Original Application no. 383/92 

1. shwetank Verma, 	sri B.P Verma, r/o 25, 
sa -tti , Khuldabad. Allahabad. 

Jhdai 

Appliont 

Versus 

I. 	*sjnion of inida through Gr.-netal P.*.ana:aer N. hly 
New Delhi. 

2. General ;,,,anager, N. illy, 
Nouse), 	w Delhi .  

Bhswan (Barad,: 

 7.3 
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Chief commercial Supt. N. Rly, Rail Bhawan, 
Baroda House, New De ahi. 

Divisi 
Allaha 

nal Railway 	3 • er, N. Rly, DRM Cffi ce 
ad. 

    

Sr. Di isional ,ommeljcial Supdt. 	ly, Allahabad. 

   

• • • Respondents 

      

Origin 1 	Lcation no. 643/94 

1. 	Shiv D yal pandey, 	o Late Sri Pt. Krishan Pandey 
r/o B1 ck no.27/10, abour Colony, Naini Al ahabad. 

• Applican 

Versus 

1. 	The Jn on of Inida t rolgh General Manager 
Barada House, Nev., De 

3° 

4. 

2. 	 Railway Manager, K. hly , 	 . 

dial ::,anager, N. Rly 	lahabad.' 

• kepsonden s 

43. Original Application 

1. 	Santosh Kumar Sinha, 
r/o Vill Kanharpur, F 

no. 61/94 

s/o L.J. Sinha, a/a 32 Yrs. 
.0. Khardan, Distt. Varansi. 

3. 	Sr. Divisional Commer 

• Appliccm 

Versus 

1. 	union of India throul 
Baroda House, NPW De 

h general ;:.anager, N. 
hi. 

2. 	Chief Commercial Supc 
New Ddhi. 

t. N. fly Baroda House 

3. Divisional Railly manager, i.. fly, Allahao 

4. Sr. Divisional Comme4cial Supdt. DRM Office 
Allahabad. 

Responde is 

- 2.11 
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4* Original Application no. 394/93 

1. Anand singh, s/o Sri S.L. Singh, r/o 524-A, Traffic 
Colony 411ahaoad. 

2. Raj Kumar singh, S/11) Sri M. DaYa 1 Singh, r/o 5- 
M.G. taro, Allahatad. 

3. • .ai Prakash Singh, S/d Sri 	 rt0-75  
Allahcbad. 	 4l► '• 

4. Santosh K•Tiar Singh, S/c Sri M.D. Sirvlh, r/o 5- N"..G. 
Marg Allaha:ad. 

S.K. Singh, s/o N.B. singh, r/o 13/3 KarEla Bag 
Colony, Allahabad. 

6. Jmesh Prata.a sihgh, s/o Sri K.P. Singh, Retd. 
Principal P. .B. Inter College. pratcpc,rh. 

7. -;unil Kumar singh, a/o Sri 3.6. Singh, r/o vi il. 
Gujaria, post Urayadeeh, Distt. Pratapgarh. 

E. ___Ani1 	Sind?, S/0 Sri E.P. Singh, r/o 'gill. 
4J±S'ujaria, post .3ray,,IdeOLO4  Distt.Pratagarh;k 

. _Adhakari, 
Ot5B7toico Colony'Allahabed..-  

Late 
10. sur.il Kumar Barua, s/o SriLJ.C. Baruc, r/o 89 R,N. 

Nagar Allahabad. 

11. rsajai Kumar Srivastava, s/o sri R.B.L. sriv,stcva, 
r/o 152 Balua Ghat, Allaha'oad. 

12. .,'Iukesh Kumar Srivastava, s/o sri U.S. Srivastava, 
R/o 128 .",atiyara Road, Allahaba. 

Applicants. 

versus 

1. Union of -India, through General t4anader, N., Rly 
nailway Boa, Earoda House. New Delhi. 

2. Chef PeIsonnal Officer, N. Rly Baroday House, 
New Dihi. 

3.  
3. 	Divisional Railway :.tianc.ger, N. Rly Allahabad. 

4, 	Sri. Divisional Corry71(?rcial Supdt., N. -1-j.y 
A llahabad. 

-nespond,,>nts 

46. original Application no. 633/92 

1L. 	RaMji, s/o Late Sri LalaRam, r/o 61A/1 Teliarganit 

Allahabad. 
Applicant 

• • • 



4 	Dilip 
Road, 
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Versus 

Union of India, throe 
Baroda ouse, hew Del 

2. The Div4 sional Rai 

3. Sr ..Divisional Commer 

4. Original Application 

mar Singh, 
Bhanahambri R 

aim Siddique 
Mehdori Colo 

1 General ':,ana ,or, N. 	ly 

Manager, N. hly. 1-%11a abad. 

al supdt: N. Rly Alla abad. 

... Respondent 

706/92 

Sri (Late). B. Sinai, /a 
d, Allapur, Allahabad. 

S/0 Sri F.J. Sidoique, 
Allahabad. 

1. 

1.  Dipak 
1B/8A 

2. Akhter 
174 Ne 

/o 

aleer, 6/o sr Amir Uddin, r/o Vill •atulki, 

nehti Distt. llahabad. 

umar, s/o Sri. 	• Srivastava, R/o 9 Elgin 
ivil Lines, Allahabad. 

5. 	Km. Sh 
r/o 34 

shi sliVastav 
LIG Govindp 

D/0 Sri L.N. Srivastava, 
r Colony, Allahabad. 

r/o 
Ci stt. 6. 	Suresh pratap Singh, s/o Sri Ram Nesh sing 

vill Chand Kamaniya, P.O. Khut4 P.S. Khera, 
Allahabad. 

Applica 

Verse 

1. ',it-lion of India thro gh secrtory, Railway Beard, 

Rafi ;;e=rg, New Del. 

2. Gener 1 manager, N. hly Rai Tway Bnawan, (R43roda 
mouse, "ew DeLhi. 

3. Chief Ceommercial S 
(Bar0J,J House) All 

4. lAvisional Railway 

5. Sr. Offi ivisional Com 
e. Allahabad. 

. N. Ely Railway Bhaw - n 

,a bad. 

,anager, N. Rly, Allaha 

rcial supdt. N. Rly, -LM 

bad. 

. . . Aespohde nts 

41/. Orig nal AppliCtl 11 no. 648/92 

\, 



• 

•," 

illy Bhav,an (Barbda 

- L) 

2. 	eneral :,',anager, N. 
House) New 

• 
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1. 	Ram Murte, S/o ;ewa Lal, rip 71 A Dale Allapur, 
halahabad. 

A,plicants 

Versus 

1. inion of —India thr3ugh General 'anaoer,•  N. Ely 
Baroda House, New Delhi. 

2. Divisional Railway anacer, N. 	Allah ad. 

3. Senior Divisional Commercial Supdt. F. ly Allahaba.. 

... Respondents 

49. Original A pplication no. 731/92 

1. ild .j Kumar - J.shra, S/o Sri K.K. 	 r/p 
26/10, Shiv Kulti Kri4;a1 Rhawan, Allahabad. 

2. Frank ichard :f;enesse, S/0 Sri .R. Menesse, 
94/j7, Old :::umfordganj, •llahabad. 

Ap:  licant. 

Versus 

1. jrjion of India, th rough jeneral manaoer, N. Fly 
Rail Shav,an, 3aroda. iiouse, New Delhi. 

2. D visional 1-,,ailay ::lanager, N. lily DRM Of11c2, 
A 1,nabad. 

3. senicr Divisional Commercial supdt., DRM Oflice, 
Nav,ab Yusuf Road, Allah,:oad. 

E 

11-9. Criginal A pplication no. 736/92 

1. 	Prakash Chandra, 1:angey, S/0 M.D. Fandey,r/o 
Vill & PDst Dubawal, Distt. Allahabad. 

/4)plicant 

Ve rs Us 

1. 	jnion of 'India, the. _h ';e7,retary, Railw 
New  De ihi . 

oard, 



J. 
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Commercial g.4dt. N. .R1yRailway Boar 

Tonal Railway, 4anaer, No. Rly DT-Ci 0 -lice 

,audd, 

ivisicna-1 Commercial Supdt. N. 
Alla a had. 

3. Chie 
New 

4. DiVi 
All 

... Respond nts 

60. Crig nal Application no. - 80/92 

1. 	Gulab 	s/o Ram caur, r/o vi 11. senapu 	P.O. 

P.O. senapar, 

Appli ant. • • • 

Veraas 

1. Uni 
Bar 

n of India throigh General :::anager, 
da House. i'ew Delhi. 

2. Div sionel Railway F:,(anacier, N. 	ly, Alla abaci. 

3. Sr, Divisional Co riercial supdt. N. Rly, 
Off ce, Allahaoad. 

liespon ents 

Cri •inal Applic&tion no. 961/92 

	

1. 	Dur esh 	 s/o sri C.?. is hra R/o 
433 KL Kydgani, Ar.,lahabad. 

Per  es huger prasao Trivedi, s/o 
r/o i16—A Bahad 
Disit. A llahab 

	

3. 	dnra Prasad M hra, s/c sri K.P. Mis 
57 —A Nai Basti, ,eta Nagar, Distt, Alla 

Appli 

DNA 

Sri R.K. i rivedi 
ganj, Tnakur Din Ka Iid ha, 

a, r/o 
abed. 

art. 

Ve 
in on of India t 
Ba oda House, re 

2. Chef Commercial 
D,  hi. 

3. Di risicnal hailw 

4. Se icr Divisions 

N. Rly Allahabad 

us 
ough General manaoer 
Delhi. 

updt.,N. Rly Baroda H use, .fie iv 

y Manager, N. Rly Alla abad. 

Commercial Supdt. DIP:": Office, 

pond nts 



// 28 // 
	

S 

52, original ipplf,cation no. 	'7/92 

1. 	Dines h Irasad I-andey, sic Sri R.N. Fandey, r/o 
viii. 3elwan, P.O. t-ahara, D1Ftt. ;!.irzapur. 

Ao,:dicant 

Versus 

1. :Inion of India through 3eneral ::,anager 
1.ew Delhi. 

2. Divisional Railway ranaler, o. my iAllanaoad. 

3. 3r. Divisional Corcial stpdt. N. Rly 

• • • Respondents 

Original Application no. 1203/92 

1. Klishna Lal s/o Sri S. sandi, r/o 12/14 
Cony curd, tA llahobod. 

2. :lahendra singh s/o Sri J. Singh, r/o 2/45, Rama Nand 
Lagar, :..atiyara Road, Aliapur, Allahobud. 

3. Hori Thanker 	s/o sri darn Autar Singh, r/o 
2/45, Rama Nand i agar, ;:atiyara Road, Allahabad. 

4. Tej _ahadur Ram, S/o Sri Da1 Singer Ram, R/o 
Daghambari Road, ml1a,pur, Allahabad. 

5. Yogendra Path,s/o Sri Dudh Nath, r/o 535, Colonel SO 
mlldnabad. 

Ap,iiconts. 

Versus 

	

- 1. 	Union of 3ndia through Senertil y,anager, I. 
Baroda House, b&ew Delhi. 

2. Divisinal Railway iv'.eina ?er, Northern Railway. 
q11 abad. 

3. Sr. Divisional Commercial supdt., N. Rly m11.,,halJa 

Rcsi.:on-uents 

2.C1 
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54._ origin -1 Applio tion nc.).1207/ 92  

1. 	Sures Chandra. ,3upta', Sic Sri Raja team Gupt 
r/o 2 /3, New Reva B,iiiding, Leader Road, 

Allah bad. 
294, AKoor 

Sarthi 	 s/c.-) sri 	Dobdar 

llahabad. 

Verst.s 

1. 
Jnio of India thr agh:;er,era l 	 R1y, 

Bar° House, Delhi. 

2. Divi i,onal Railw 	anader, N. 	Allaha ad. 

3. 
Sr. ivisional Comiiercial supdt. N. R1y A lahaba 

Respond:ntz. 

54. Uri ianal A pi.,lication no. 1345/92 

1. 
Kri hanaKant srivastava, S/o sri (i,

ate) , unni Lal 

All habad. 	

Puram 
Sri astava, r/o Rama Nanr_. Nagar, Bhardwa 

,,mt. '.Js  
ani srivastava, l';/0 Sri D.C. .rivast 

2.   r/o 5204 Kydoanj, Alla habad. 

iia sh srivastava , S/o sJ i Kripa shankar, r/o 
3.  72 C/2, :,,atiara Road, Bharadwaj puram, ,i-illabad. 

4. 
Gh n Shyam Singh, S/o Sri G.R. Singh, R/o vill araya 
np r, post shivgarh, Distt. Allahabad. 

5. 
Sr josh KumarPanday, S/o sri S.K. Pand 
r/. 46, K'incha :"Nai Ganga prasad, :!31vi 

Al ahaoad. 
App 1 c ants 

Versus 

1. J .i in of -India throigh (General 1,:anac,--er 	Rly 

roda House, Ns-w DP thi. 

2. visional Rajiv-ay 	
er, N. Rly, Al habad. 

Divisional Commercial su.)dt• N. 	
, Alla' abad. 

Res on dent 

IMINIMIIIIIIP." -̂"'" 

a ',\aga 

• • • 
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Uriginal AI)plication no. 1344/92 

1. 	Vinod Kumar Srivastava, s/o Sri R.P—Srivastava, 
r/o 751, :uir 	 Allahauad. 

• Applicant 

Versus 

1. cf 	throu-7n ;General ;lanaopr, N. Rly 
Earcda ,io.;se, row Delhi. 

2. Divisi .na. Railway ;,',ander, N. lily, A ilchabad. 

3. Sr. 2iNizi -_- nal Com-lercial supdt., 	 ALIchabad. 

liespond ,-fts 

5■-i. Original AH)lir,aton no. 1.230/92 

Laamudc2in,.5/0 Sri S.H. a ma 7:, jddin, uo  
7F,110, ,1-1cnshyam'1..agar, Reilv:,y Colony, A lla aLad. 

2. Dheerendra ath saxena, s/c sri Dec na Nth s_xena 
ii/o 46-21–A/7 Ramar: KC! Pure, sulem Sarai, Allahabad 

• Applic&nts 

Versus 

1. mni)n of irgda through General ;,tanager, N. idy 
L3roda House, l',ow Delhi. 

2. Divisional Railmay ::Ainager, N. ..ly Allehabad. 

3. Sr. Divisioncl Ccm-]ercial superintendert, N. rily 
Allanabad. 

▪ iIespondents 

Jriginal A plicat= -.)n no. 1239/92 

1. prem Sh e nker, 	G. sh,:nker, r/o 36/31 Kala 
Danda, HiTlatgana, ,;11ahabad. 

2. Kemeshw..z INath shera, s/c sri Ram 131– :.iroia Nac, dr 
Lucknow„ 

▪ , 

Versus 

1. union of .► ndia throgh 'General anager, N. i-dy, 
za:coda Hose. AlldhaLed. 

2. Divisional Railway :kenage, N. Rly, Allahabad. 
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3. 	Sr. D visiDnal CoariGrc-ial Supdt. N. 	Al andbad. 

ilesponde ts 

59, Jr3 gi7a1 iipplicatio-  no. 647/92 

	i. 	-Verun- Ku:nar Shukla, S/o Sri S.F•- -Shulda, 
79 A .:.inhazpur, Ben!,. Ka Hata, All,:haodd. 

Bean 

1. anion of .1india through 	 Rly 
Baroda House, New Delhi. 

2. Ditrisional Railway NIanager, N. Rly, Allaha ad. 

3. Sr. Divisional Commtrcial S‘updt. N. illy 
Al la ha bad. 

• Responde ts 

69, Original Applicaticr. no. 494/91 

1. 	SUresh Kumar s/o fir. rulsi Ram r/o 25, Lui(lx Gard 
k-abad. 

Ve.i_sLs 

1. Jni n of Inida thrc righ General Manager, N. 
Baroda House, New Delhi, 

2. The Divisional Railf,ay Manager, N. sly, All&habad 

3. The Senior Divisonel. Ccinmercial Supdt. N. Rly 
Allat d a d . 

4. Sr. Divisional Pers Dnnel Officer, N. Rly, Allahab do 

5. Sr. Divisional Ac.:7 oonts Officer, N. Rly ALlahabad 

▪ Res .Donde nts 

Original Applic ti:n no. 495/92 

1. 	Ranjri Kant Patel, 3/0 Sri Chandra Shekbar , R/o 
2, Rama isand Nagar,, Allapur, Al lahaba:. 

• Applic, nt. 



• GI, Divisional -ccounts Officer, N. Rly AllahaLad. 

iiepont ;; 	.s 

r•y- 
,) • 

Divisional Commeercial Supdt., N. i.ly Allahabad-

Divisional Perosnnel officer, I . Rly Allahebad. 

// 32 // • 
Versus 

jnion of India throgb the General ;i'lanager, Ise .Rly 
:uase, New Delhi. 

	

2. 	 Raillpcy :46nager, N. '4y Allababac:. 

	

3. 	seniro Divisional commercial supdt. 	Rly Allahabad. 

	

4. 	sr. Divisional Peisoi:nel Officer, 	lily Alla:la-ad. 

1 	-1 4 ---4 ior no. 513/ 2 

Prabha shankar Yadav, /o Sri R.F. Yadav, r/o 
Thron hill Toad, Allahabad. 

Applicant 

"(rsus 

1. inicn of ;r.dia through General ,a:iacer, 	Sly 
Earoda Douse, NFw Delhi. 

2. Divisional Railv.ay :'.:n 	E. Sly 

5. 	Divisional Account Officer, N. Sly Allahabad. 

... Respondents 

63. 	01.'inal Application no. ',:,27/92 

1. 	Kalar lrivastava, s/o sli V.K. SIrvast,va, 
r/o SlyauarIer,subcC.arooi, l, 	1, job-3. 

kra',(ash C.andra T,ond3y, S/0 Sz.; 	 riD 
l').1/34 :=ia_ro(: 	Allanab3d. 

3. Rakesh pratap Singh, s/o Sri R.P. 	RA 
viii 	P.c. Kotva Tehsil 	 Disit Allahabao. 

4. Eharatji 	s/o sii 	 r/o 36-D-Ahiyapir, 
,lla'abad. 

• AP pliCdrtS • 

Versus 

62. _ 2 

3.  • 

4.  
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1. Union o, India throug 
Rail 3hawan, Ncw Delh 

2. General :,;Lnager, N. R 

3. Chief Comma rcicl Sup 
-ew Delhi. 

4. Divisional R  
Allahab3d. 

J. 	Senior Diviional Comm 

6. 	Statibn Supdt. N. Rly 

_Secretory, Railway Board 

y :-,aroda House, New De:hi. 

N..Rly 5croda House, 

, DhM Office, 

rdial Supdt. N. Riy AlLaabad. 

Allahabad. 

... Respondents 

6A, Driginal :y plicate an 

i. 	W.aleya Kant, S/0 cri 
Baghambsri 	Sc  

. 632/92 

.K. srivastava, r/o 328 
eme, Bharadwajpuram, ,n.11ahaOur 

... Applicant 

Versus 

1. 	Union of India, thro 
New Delhi. 

h :cneral .anaoer, N. Rly 

2. 	 Reilkvay 

senior Divisional Com 

6(4. or ,inal Application 

i. 	shushil i;urriar srivast 
r/o 155 7:- 

Aila-1‘,]par, .11ahabad. 

Versus 

I. 	Union of India th out 
Baroda rouse, New Del 

2. 	Divisional Railway 

3.
. 

Sr, Divisional cop me 

4. Sr. Divisional Penwnn 

5. Sr ' Divisional „cc  

ager, N. Rly, Allahchad. 

ercial Supdt. N. Rly Allahabac 

... Respondent; 

. 476/92 

'e, -)/o Sri LakshmF,r, Frasad 
Gr ih 1J.raman Yojna, 

... Applicant. 

eneral 1;,anager, N. Railway 
i. 

agar, 	AllahabaJ. 

ial Supdt., N. Rly All 

1 Officer, N. Tily Llla -)a;Jad. 

nts Officer, N. Lly Allahabaj, 

.•• Respondents -31/ 



// 	// 

o 	Or1J,inal 	 nu. 471A92 

1 • 	Azu`i 	s/o Sri 3i61: Ciidrd, r/, 42, 	cba Ji ka 
.:cuah, 

• • • Applicnt 

\ re rc- 

1. 	inin of India throJgh General ;:.anager, 
Baroda Euuse. New' Delhi. 

G 	 1 Rcflvay ,0ra -er, Ali0haad. 

sr. Divisional 	 Supdt. 	• Rly .,11a :e 

sr. Divk.ional F erosnnel Officer, hly Alla•abad. 

5. 	Sr. Divi7ional Accounts. Officer, 	R y 	bad.  

Respondents 

37 	jri;inal Arphcation no. 221/93 

1. ;Jpendra Sin't, S/0 Sri 2.  Singh, r/0  L=j)-1r Fos 4 
.Sakaldih, p.3. Sdkaid::h, Distt. v-ranasi. 

2. Rajesh iumar 3in9h, s/o 3r 	 /lc 
Tajour post sakaldhi, p.S. 3akaldih, Distt. Varanasi. 

... Applicant 

Versus 
1. 	jnion f India throJ7h General i.lanager, 1 . . 41y 

.jai 1c y Lioar4 Baroda House. 	Delhi. 

. • 
	Chief Coon.ercial 3updt. 	1.:_roda Houe. .. , e1,■ Delhi 

3. Divisional :i,2ilway 

4. :_;ildtdon3.1 	 supdt. 	:7,1y All 	L3L:. 

0 • • 

kd 1/4) • 	 ::pplicetior, no. 223/93 

1. 	 Prasad, Sib Sri R.L• Prosad, r/o 
22 _et" no. 1 ;.ex 

Hard er3iriprasad, w/ o ri R.Q. Prasad, r/o 
viii 	 -,Hz)st Chraon, Distt. Varanasi. 

...Applicant 

— -35 
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Versus 

1. Unio of India, thro -h :3eneral manager, N. Rly 
Eallwgy . Soard, 	House. Ncw Delhi. 

2. Chief Commercial Sup 	N. Rly Baroda House, 
New Delhi . 

Divisional Railway 	 r;ly, Anahab,:d. 

4. 	Sr. Divisional Somme 
Allahabad.  

cial, Supdt. Northern Railway, 

Respondents 

ariginal Applic 

1. 	Ram Singh Yadav, 3/0 
PuraLhargai, P.O. 
Pratapgarh. 

no. 919/93 

Sri R.A. Yadav, r/o Vi-i. 
uhansa, Tehsil Patti, Distt. 

2. 	',;ma Shanker Yadav, Sao Sri 'R.L. Yadav, r/3 viii. 
Behdaul Khurd, P.O. aura, Tehsil Patti, Distt. 
Pratapgarh. 

3. Om prakash, s/o Sr.: . pular, r/o Vill. Behdaul 
Khur(1, P.O. Gaura, T hsil patti. Pratapgarh. 

4. Vesudev, 3/0 K.i;. Yadav, r/0 Vill. Kudia-ke-pura 
Tehsil %fachchalisahai, Distt. Jaunpur. 

... Applicants 

Versus 
1. ;;pion of India throe 

Railway Railway 5car. 

2. Chief Commercial sap 
Delhi. 

3. Divisional Railway 

4. Sr. Divisional Gomm2 

h General Manager, Nor -..  Ahern 
Baroda 

t. N. Rly, Baroda House. New 

N. Rly AiiaA bad. 

Supdt. N. LIJ, AlLahabad. 

• • Rospondehts. 

79 Crigianl Application 

1. 	Chet Singh, s/0 
Inargaon, Fost semra 

L. • 
	3hiv Kui:lar,Mishra, 

vill Tatihara, F:)st 

3. 	Vinod KuD44r Singh, s 
Vill Ram, Post 3E.mr.  

no. 197/93 

D.hJdar singh, r/o gill. 
a, Listt. v,:rar3si. 

/0 Sri 	r,i3h/a, r/o 
ec -lahti, Distt. 

3, 1 3.3. si:.gh, r/o 
dh, Distt. 

- 



// 3o // 

C;hJ;Idra 	 ;ri 	 Ti Ithi, 
/ 	• 

1p3 viii. .jhisa4,ura, 1 c. siciaLJd, Ditt. .4110.(6. 

Shyam Krishan 	„;::1 V. LA■IV(-",,:l, I/ ) 

Vill. Top°, 

• • • 

Vers:.s 

jniJn o-f :ndia thr6_ich -_:ner1 	
7- 

7-,1-185, 5arod,7, F.0.1se. 

2. a.ief onrnrc i ,Sot. La:060  

•  

4. V5iQ[ 1TO SJAt. . 
. ,-10;10oao. 

Hesponden-,..s 

7i 415::. Original Applicaton no. 162/93 

1. 	prem shanker, S/0 Sri S.E.N. Pandey, r/o 45 3arn 

icia, • llahabad. 

2 • 
	

sanjay KJmar, srivostava, S/c) Sli 
_ 	

r/o 16/11 	Sohhbatiabaqhf Ailandi_ad. 

3. lajtGM :AaikG1, s/o Sri N.M. dhikri. r/o 39 L 
 

LICCJ 	 Allahabad. 

4. cdh Prasa- 	 0, 

	

(-4 	 sri (-ate) 

7 
3r1v65"",  

J. 	F,ajendra Sulasv.6t, 3/0 sii p.s. Saras..,t, r/o 

63 3a1iw,:n Told, 1llah0La. 

O. 	On Fra:(aEh  2rivast3va, 3/ 	Sri p.1._ Slivas
, 

En (54) 3aghaari c•lpny 3/3 AlLcip,„:r A11,Dloa-,3. 

7. lesh KI.Iar srivastav /0 S.rd T.,:. s'.1v.:_: ,,,v‘: 

,- / 0  :-----,5/3 :1.--.:nshyar:; ::a-,;,Jr f± lay Cony :,,i:-.L '-sj. 

..). 	,3hutosh i;',..nar sriv va, ,•;,/o -Jr:: ..,;.. sl......J., 
 

• , W: l') 	..1:1.1: :3... 11.'j 5 -: ,:.7.3, 	3/'-',  ..?1 i 5.5. 	5i -i-v•I= .,- --- ' --:, 

.../... -,,-,/11 3ar,r 3c:ay0 i\a.3ar, ilihaLad 

• 	
lio o/11 sEivDcaja , aD(2.I., Allshouao. 

10. ::eerai .<umar 1,7;.=fMas 3/0  3 i K.S. Vezma, 1- /..,  

150/4 22-;, :dt,j. .3.. 3 ROao, „:1.11.-■Z,'Ci. 

• • • 
	■Ci) 1: 	:i-5. 

1. 	inipn of :n(:ia thro...gh .2ccieral lAan0ger, i . 

I 

- 3? 



aailway 	 hly, Allahabz6. 

4. 	senior Divisional Ooek.liercial sapdt. 
I . hly, 

HesponJents 
AllahaLdd. 

• 

  

    

2. 	Ch:lef 
0 use 

F.40oc. :louse, AI I:ew 

1-erso-.nel 	 ;,oVIerri 

, 1.ew Dc lhi. 

Apilicat,H nu. 151/93 

Sli 	 r/o 164-A 

,lopibagh. ,11, a. 

Vel:,, s/o Si: 	 r/o 

aogar, Allahatad. 

Km. ha:,eshwari, D/0  Sri :an) Dass, r/o 2/92- .=,  

nand :agar, All5hat,„d. 

sinil Kumar 	slava, ajo Sri A.N. Srivastava, 

no 127 ;:,atira F,oad, Alat6La0. 

Rajesh Kumar, s/c 3 iS.P.I.• Srivastava, r/o 
.",adanadih, DhanbacI. 

Awadosh Kuiar SiH 
Post .:, ansdih, 

s/o sli j,5iriL h , r/o surahi 

Eallia. 

Anjari Kaa;ar 	iv.aV s/0 S3i V.N. Sriv,st,7va, 

r/o 28-A Krishan 	AllahaLad. 

Karunesh Kumar, s/o 3i T. !.0th, r/o 545-1 Oh:nah 

i\agar, AllanabaC. 

Shian Praka!-,h 	 s/c Si! P. Lal, rjo 
;,'S 54 Bagliri Colony, Allahabad. 

C. Lent Ka.-Jar, s/o 	1-rem 	r/o 

sohbatial:a;h, 

• • • 

Vers Js 

2. 2hi2f personnel 	 A el Officer, 1,4. 	ly, Barrlda 

1. 	Jnicn 	 -chi?agh Generdl 
Baroda :10-1e1 	,elhi. 

1,ew Delhi. 

3. Divisional 	
Al14habad. 

Sen4.31 	V5i0rici 3iflC dia
l sapdt. N. hly ,113 aoad 

'am 

,a3pon,:ents 

 

    

    

 

• • 	' 
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Original Application No. 150 of_1993 

1. Shri Dhirendra Kumar Mishra, s/o 
Shri H.M. Mishra, r/o 23/47/107 B 
Indrapuri Colony, Allahpur, 

Ulahabad. 

Applicant 

Versus 

1. Union of India through Genral 
Manager, N. Railway Head ,quarters 

4'f ice Baroda House, New Delhi. 

Respondents 

OHJER(RtSERVtD) 

JUSTICE B.C. SAKSENA, V.0  

This bunch of 72 cases in all involve almost 

identical questions of fact and law and reliefs also. 0.A 

83 of 1992 is being treated as the leading OA. The number 

of days of working varies in each of the 0.A and broadly 

the period of working of the applicants as Volunteer Ticket 

collectors ranges between 5 to 18 days and that tel on the 

allegations made by the applicants in the month of January 

1982. 

2. The applicants alleged that they had worked for 

the period, indicated by them in the various 0.A.s 7 in the month 

of January 1982 a its.15/— per day. The aggilicants allege 

that on the basis of Railwat Board's letter dated 6.2.90 

they made representation regarding their re—engagement as 

Volunteer Ticket Collectors since they had worked prior to 

17.11.86. 

3. Reliance for the claim is based on the decisions 

of this Tribunal as also the P.B. in a few 0.As preferred 

...P39 
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by persons similarly circus  

th2refole, ha,,,2 sought a re 

lasponCents to re-2ngaoe t, 

Ticket. Collectors or ;►tptil 

hey have also 

direction be issued to the 

tion?rs on duty and pay ba 

the date when they first p 

ment. 

4. 	 The respondents hey 

iled a couna.r affidavit 

affidavit.  

-Lanced. The applicant 

ief for a direction. to 

applicant: as Volunteer 

Booking Clerks as per Extant 

me petitions prayed_ t at a 

spondants to Lake th- peti-

k v.aces from 10.12.90 ill 

esented themslves for engage- 

resisted the petition and ha 

also a. supplementary ounter 

5, 

the 

in 

filed o rejoinOer affr vit. 

dly not re-engaged aft -  t i 

5 to 18 days in the .nth of 

Board's circulars dated 6.2.96 

the leading O.A and hove 

M2 of the U.As. A p i 'as al of 

in the light of the j -,idc2rnent 

1 Athainistrative TrIbunal, 

in O.A. No. 1174 of i',)84(Neera 

India and Ors ) and 21.smiFsai 

J. 
	The applicants, have 

The applicants have admit 

short stint ranging betwe 

January 1932. The Failwa 

is annexed as 44.-Inexure Al 

also been annexed in itba 

the said letter shows the 

dated 26.8.37 of the Cent 

Principal Bench, New Delh 

and Ors Vs. Union of 

of the SLF No. 14613/87 b the Hen ible Sup -: erre Cc u: t 

on 7.9.39. The 'Railway B 

off' ate for being consi 

regular employment agains 

prod to be 14.8.81 wi 

Paragraph 3 of the circular- letter is the anchor 

for the claim in the pees 

...p4G 

and has decided that the 'cut 

ered for absorption in 

regular vacancies earlier 

1 be substituted by 17,11.86 

sheet 

nt 0.A which re ads as ander:- 
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In regard to candidates engaged as Mobile 

Booking Clerks discharged consequent on 

dificentinuance of the scheme by zonal 
Board's 

Railways, as a result of/ .f=0! letter. dated* 

17.11.86 or any earlier 

same effect may be re—engaged as Mobile 

Booking Clerks as and when they approach 

tip Railway administration in regular 

employment may be considered after they 

complete 3 years of service as Mobile 

Booking Clerks in the same manner as in 

the case of other Mobile Booking Clerks 

covered under pars I. " 

In paragraph 1 attention was invited to Railway 

Board's letter dated 21.4.82 and the 'cut off date' 

provided therein was 14.8.81. 

• We have heard the learned counsel for the parties. 

'%* 	Shri B.B. Paul, counsel appearing for the respo- 

ndents raised a preliminary objection that the 0.a.s are 

barred by time, laches and acquimiance. 

The learned counsel urged that the applicants 

have not been engaged after January 1982. He further 

submitted that the Railway Board's letter dated 6.2.1990 

does not govern the applicants who alleged to have worked 

for a period between 5 to 18 days as Volunteer Ticket 

Collectors. He further submitted that the applicants were 

not discharged consequent to discontinuance of the scheme 

by the zonal Railways as a result of the Board's letter 

dated 17.11.86. Their discontinuance had taken place four 

• 

instruction to the 
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years earlier-and not on the basis of the hailway Board's 

said letter. 

11. 	The respondents have also disputed the correctness 

of the averment made by the applicants about their having 

worked for the duration indicated by them in each of the 

0.i.ks. The applicants in support of their assertion of 

having workO in the year 1982 for a number of days indicated 

by them during the 'Kumbh mela' have 494a-en annexed, copy efa  

t6rtif icate 

has given o 

stated to have been issued by one Ram Das who 
Ha ad 

t his designation as/Ticket Collector AKM, N. Rly 

  

Adlahabad. Copy of such a certificate has been annexed as 

Annexures-3 and A0.4 to the leading O.A. Shri B.B. Paul 

submitted that Shri Ram Das was not competent to issue this 

certificate and the said certificate cannot be treated as 

proof of the working period of the applicants indicated in 

the certificates. We, however, feel that it would not be 

necessary to enter into this controversy for the purposes 

of deciding the 0.&s. We, proceed to decide the 0.4k in the 

light of the claim based on the provisions of the Railway 

Board's circular letter dated 6.2.9C. we , however, make it 

clear that we may not be understood to have acuepted the 

claim of the applicants with regard to the days of their 

working. We may take up the plea of the (Das being barred 

by limitation. 
uHicial 

any/amAli41 proceedings in any court to challenge their 

discontinuance made in January 1982. The Central Admini-

stretive Tribunal was constituted in November 1985. These 

0.Js have been preferred in the year 1992. 

lt. 	As noted hereinabove, the basis for the claim 

apart from to provisions of the Railway Board's letter 

oated 6.2.96 is certain 

rwmittedly, none of the ap plicants initiated 

decisions rendered by this Bench 

..p42 
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of the Tribunal. The said 0.,4s are U.A. No, 722/90 

Rajendra Kumer Srivastava Vs. Jnion of India and Ors, C.A 

No. 471/80 Mukesh Kumar Srivastava Vs. Union of India and 

Ors, U.A. No. 648/91 Madan Mohan-Pan-del-Vs. Union of India 

and 0rs. No doubt, in these cases orders for re-e..,;agement 

of the applicants therein had been passed. on the material 

placed in the supplementary affiavit we find subsequently 

in several other cases decided by this Bench of the 

Tribunal, a different view was taken when it vas pointed 

out that the Railway Board's circular applied to :",0bile 

Booking clerks and the decision in Neera Mehta Is case was 

in respect to Mobile Booking Clerks. This distinction was 

noted While allowing a few review petitions in some 0.A5 

and in o.A. No. 131/92 Lalji Shukla and Ur's, the only 

direct on given was that the respondents may conside{and 

analyse the cases of Mobile Booking Clerks and find out 

if any scheme can be framed by them laying down a parti- 

cular 'criteria for re-engaging them on casual or daily 	9 

basis. Aiainst this decision, the Railway Authorities 

preferred an SLP before the Hon. Supreme court and the 

Hon. ;upi.erile court by an order dated 7.4.94 passed the 

following order:- 

", De lay condoned . The order only gives a dire- 

ction to the petitioner to find out any schen-r& 

can be framed. The Union of India 

can examine the matterx and if it is 

not 15ossible to frame a scheme, record 

its finding accordingly. There is no 

obligation cast by the impucned order 

that the scheme should be framed in any 

case subject to the above  .obsorvations the SLP 

is disposed of", 

p43 
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(c1b4m40/obttr414tidnottittAjd6tUUTt4,4*- OtitiWrierfel4ikiCiif@ 

Subsequently, the Railway h‘dministration considexedx the 

possibility •f framing a scheme in the light of the uire-

ctions given in Lalji Shuklals case by the Bench of this 

Tribunal which was Also repeated in some other 	which 

came for decision subsequent to the decision in Lalji. 

Shukla's case. 

The Railway 4-dministretion in the supplementary 

they have taken a 

for Volunteer Ticket 

Collectors for absorption and regularisation in group' C' 

category posts sine this would milltot/against the statutory 

provisions laid down for Recruitment of Ticket Collectors etc 

as contained in para 127 of Section B of Chapter I of the 

Indian Railway Establishment Manual 1989 Edition. They have 

further taken the view that no such posts or vacancies exists 

on the Railways for Volunteer Ticket Collectors/Mobile Booking 

Clerks for their re—engagement on casual or daily basis. 

13. 	It was also held til)at re—enagagement will burden 

the public exchequer and will also enlarge backdoor entry 

and will affect reservation policy as contained in article 

16(4) of the 6onstitution of India. It was also held that 

framing of such a scheme for those Volunteers who have clearly 

worked for a period of merely for 5 to de days will be against 

public interest as the posts filled up by them are generally 

by direct recruitment through the Railway Recruitment Board 

open for general competition and the eligible persons at large 

would be deprived of their legitimate rights. 

counter affidavit have inuicated that 

decision that no scheme can be framed 
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11q. 	Admittedly, this scheme has been given up after 

A7.11.86 and the Railway Administration has for cogent reason*. 

indicated that tt was not—feasible to draw up a scheme as 

required in orders passed in various O.'-.s 

Shri B.B. Paul hos also invited 0.. our attention 

to certain decisions in review petitions which were allowed. 

ttJ 	On the basis of an anology of the decision by the 

Principal Bench in 'Neera Mehta's case direction fer re—engage 

ment had been passed in the 0.A.s. While dokodidog allowing the 

review petitions it was noted that the decision in Neera 

Mehta's case was confined to Mobile Booking Clerks and there 

is no parity between Mobile Bookiny Clerks and Voluntetr 

Ticket Collectors. The present applicants fall in the later 

category. 

16. 	Quite a large number of decisions have been rendered 

from time to time and the view taken in the earlier decisions 

have been washed down or even not accepted in later decisions 

and a direction to draw up a scheme was only provided as in 

Lalji Shukla's case(Supra), which wais followed in many other 
subsequent decisions. The turns and twists vvhich have 'taken 
place in the view expressed on the question have been referred 
to show that the decisions of this Bench of the Tribunal on 

e. the basis of which the applicants/c
&

laiming similar benefit 
being extended to them do not hold the field. 

We may now take up ficT consideration the plea of benefit of the•the applicants that the
/decisions in sown O.A in favour of 

similarly situated persons may be extended to the applicants. 

It is now fairly well settled that the judo ment of t 	
ov 

he Tribunal 
- 
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TO' that matter of any 	,s 

h 

t does not give risc tj a 

cause of action. It is 	e orders of the authordty 

concerned or their inaction which give rise to the 

grievance and the cause of action based upon this has tc 

be considered for purposes of determining whether the 

petition is barred by t a under the provisions of Sec. 

21 of the 	ministrative Tribunals Act. 

13. 	As .as noted by 

Administra ive Tribunal 

28 ATC pg. zt.., 'Tamil Na 

tion and 	s. Vs. Union 

law has be -n clearly aff 

Supreme co rt in 'Bhoop 

(1992) 21 i  C page 675. 

question 0 delay was re 

de lay has 	been satis 

:.ladras Bench of the 	ntral 

a decision reported 
	

(.1994 

Divisional A,ccountant 

f India and Ldrs, this 

,-,red in the judgment 

ngh Vs. Union of Indi 

efore the Madras Bench 

sad and it held that s 

actorily explained the 

AsSocie- 

ositior of 

the 

and Grs. 

the 

nce the 

0.4A was 

re jected o the ground 	limitation alone, in that 

case an order adverse to the applicants was passed cn 

14.1C;.66. - A decision on ,a similar order was rendered 

by the Cha 

after th's? 

made a rep 

digarh Bench f the Tribunal on 1.5,91. There 

ppliconts Ass ciation moved in the m ttor and 

-e sent at ion. 	Years delay was held s fatal. 

19. 	A F 11 Bench of t 1:-. rnakulam Bench of t 

Tribunal 
	

a decision r ported in (1994) 28 AT 

also taken 

give a fre .h cause of action end the period must be co 

from the d to the claim relates, 

...p46 

ted 

177 has 

the view that decisions in similar cases cannot 
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21. 	The Hon'ble Supreme Court in 'Bhcop Singh Vs. Union 

cal india snd iOrs(Supra, had interalia, held that "inordinate 
is 

and unexplained delay and laches by itself/a good ground 

to refuse relief to the petitioner irrespective of the 

merit of his claim, it was also observed that Art. 14 or 

the principle of non—discrimination is equitable principle. 

Therdtord, any relief claimed on that basis must itself 

be founded on equity and not he alien to that concept". 

2t. 	Ve may also refer tc a relevant observation -Made in a , 

recent decision of Hon. Supreme Court in 'Ratan  Chandra 

Samant and Ors. Vs. Union of India and urs reported in 

1994 S.C.C(L&S; page 182. The petitioners before the Supre-

me Court in that case were casual laboure=sof south eastern 

Railway. They *fere alleged to have been appointed between 

1954-69 and represented between 1975-78. They, through 

their petition sought a direction to bt issued to the opp. 

parties to include their names in Live Casual Labourers 

R2 ,-;ister after due screening and to give them re—employment 

according to their seniority. The basis for the claim 

amongst others am' was a few judgments rendered by the Apex 

court in 1985 and187 directing the Railway Authorities to 

prepare a schen,  dndTto absorb the casual labourers in 

accordance with their seniority. The petitioners appeared 

to have made a representation in 1990 to the Authorities in 

which it was alleged that they are not following the orders 

of the Supreme court, High court of Calcutta and Calcutta 

Bench of the C.A.T. In the facts of the said case the Hon. 

Supreme Court, took the view that since no explanation has 

been given as to why the petitioners did not approach till 

1990 held that two questions arise; 



,are 
whether the 	titioners/entitled as 

matter of rt 

 

to reemployment. 
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if any,oue to delay. 

While dealing with the said cuestion the 

I 

a 

whether thoy.ave lest their right (-, 

followini, observation as made:— 

Delay itself id eprives a person of hos 

remedy available in icv:0  in abs6nce of 

an fresh cause of action or any legislati.on 

a person who has lost his remedy by lapse 

of time loses his right as well", 

23. A Full Inch of the Tribunal(PE, '::hile 

deciding L.As 767 and 842 of 1989 made the foliinc 

relevant observation :J 

" It is no openeek to court of rec rd to 

N ess an o der in respect of persons who 

are not e en present before it by any 

applicati n or petition. 	In this vie•:,; 

of the ma ter the view taken in the 

case of c e or more employee by a judicial 

forum can of be it_so facto made appli-

cable to 1 other employees in the same 

cadre, rank or situation by anot 

judicial forum." 

This observation also , upi)orts the view taken 

1 that the judgment in ) case does not give a c 
. 

who 
action t another employee,/claims to be simi 

ci]cumstanced as the applicant in ottl-,, r case earlier 

decided. 

r?r 

hereinabove 

use of 

arly 

...p43 
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24. 	 D.B. caul, le, rned coum7P1 61.1.1ring-fols 

the i3Spone:nts have invited oui attention to 	decision 

rendered by the 1-'iincipal Bench in lkshish Chakraborty Vs. 

Union of iradial  and Ors, .ported in 19y4(1; A1,7332. in 

the said case the fa!-..ts are almost identical as in the 
10 

case in hand, The applicant alleged that he was engaged 

as Mobile Boakinc: Clerk from 1.6.63 to 1-.7.63 and had not 

beer enea,7:.1, d ihereefter. He made a reptesentation statinr,  

that he has ;o:!:Pd for 32 	in IS83 and in view of the 

ci7c§la-r cf the lailwa• Poa-d dated 31.5.92 he be also 

considered for absorption as Mobile Booking Clerk. The 

applicant's representation was rejected and he Was informed 

that he cannot be absorbed in terms of the letter dated 

12.6.92. In the said case the :Applicant based his claim 

on the basis of a decision of the F.B. in a similar bunch 

of the cases. The Division Bench took the view that 

there is no parity or similarity between the applicants 

case and the applicants in the bunch of cases decLded 

earlier, It was held -that since the services of the 

applicant was not discontinued as a result of aailway 

Board 's let'c.er. dated 17.11.66. the app licant 's c s* was 

thj,  not covered by pare 3 of the Railway Board 's letter 

dated 6.2.50. Since he was not discharged consequent 

upon discontinuance of the scheme by the zonal Railway 

as a result of letter dated 17.11.66. The same situation 

obtains herein also and weheve already held accordingly. 

2J 0 	in the said case ;eferring to the decision of the 

Supreme court in 'Shoop Singh Vs. Union of India and 

(Supra ), the question of delay was also 

• • • 
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considered and it was held that the petition was barred 

by limitation the cause of action having accrued Chi in 

July 1985. The said 0.kwas filed sometime in the year 

1993. 

26. 	 The learned counsel for the respondents also 

invited our attention to another decision rendered by the 

same Division Bench of the Principal Bench in 'Anil Babu 

Sharma Vs. Union of India and Ors reported in 1994(1) ATJ 

pc-84. 

2V. 	 The petitions before us are cle4rly barred 

by limitation as provided in Sec. 21 of the Administrative 

Tribunals Act. The provisions of the Railway Board's 

letter dated 6.2.90 is not attracted and applicable to the 

applicants. 

2$. 	 Admittedly the scheme haw: been given up 

since after 17.11.86 and s no longer in force. This fact 

cannot he lost sight of. The applicants therefore, cannot 
the 

be grantedireliel5prayed or by them, The applicants also 

raised a plea that one S z R.N. Shorey and 12 Others Volu- 

nteer Ticket Collectors 	ve been included in the approved 

list of 1982. It is, the,efore, pleaded that the responde-

nts have been given re—engagement to some Volunteers as 

Volunteer Ticket Collectors on Pick and Choose basis. 

In the counter affidavit, it has been indicat 

that the 12-persons named in pars 4.10 of the leading O.A 

had been re,-engaged as VObile Booking Clarks and not as 

Volunteer Ticket Collectors. The allegation, therefore, 

ha-V been denied. Be that as it may, the applicants would 

be entitled to the relief claimed by them only if it is 

based on any statutory provision. The act of the respo- 

ndents in re—engaging a few which has been satisfactorily 
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explained will not give rise to discriminatory treatment. 

The applicants in effect are seeking re—engagement cn the 

strength of having worked for a period hanging betlyeen 

to 10 daist which also is doubtful vand has been isputed 

by the respondents. 

310. 	in view of the discussion hereinabove, on 

a totality of the circumstances we are not pursuaded to 

Grant the reliefs claimed'. for by the applicants. The Cja6 

lack merit and area: accordingly dismissed. No 'tier as to 

costs. 

3/. 	 The copy of the judgment shall be placed 

on each of the O.A6 which have been decided by this common 
.AL 

judgment.\) ,  1 

( K. M'SHUKUMArl ) 	 ( B.C. SAKSdNA 
( A) 	 VICE CHAIRMAN 

LATcD. ^EC7',/BE.‘clw,  1994 
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